
OF.NTRAT, ADMTNTSTRATTVF. TRTBUNAT,
PRTNCTPAT, RKNCH, NEW DET.HT

R.A.NO.78/2002 TN 0.A.NO.2272/99

Wednesday, this the 29th day of January, 2003

Hon'ble Shri fiovindan S. Tampi , Member (A)
Hon'ble Rhri Shanker Raj\i, Member (J)

,  ...Review Applicant

"irAlvocat.e: Shri R»vi Kant, Jain for Shri Arun BharciwaJ )
Versu s

CxNOT & Others

(By Advocate: Shri Vija.y Pandita)
ORDER (ORAT.)

... Respondents

Shri Shanker Raju:

>ing the learned counsel both theAfter hear

parties, we find no good grounds to condone
filing the RA, which is accordingl^y disni
1i mi tati on.

e delay in

i ssed on

(Shanker Raju)
Member (J)

/suni1 /

S. Tampi)
fember A^)

ov


